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control. There is no separate figure for rural and urban arcas, however, HIV Sentinel
Surveillance 2012-13 measuring HIV prevalence among Pregnant Women, which is
considered as proxy for general population shows that there is no significant difference

between rural and urban area HIV prevalence.

There is no separate measure taken for rural areas, except the Link Worker
Scheme, which is implemented through community-based organization/Non-
Governmental Organisation to addresses HIV prevention and care needs of the high

risk and vulnerable groups in rural areas.

Link Worker Scheme, a community-based intervention/Non-Governmental
Organisation is implemented to addresses HIV prevention and care needs of the high
risk and vulnerable groups in rural areas by providing information on HIV, condom
promotion and distribution and referrals to counseling, testing and STI services through

Link workers. Currently Link Worker Scheme is operational in 129 districts of India.

The Government communication strategy to create awareness of AIDS among
different groups including sex-workers has moved from creating general awareness to
Behaviour Change Communication. It aims to motivate behavioural change among most
at risk populations, raise awareness and risk perception among general population,
particularly youth and women, generate demand for HIV/AIDS related health services
like condoms, Counseling & Testing Services and create an enabling environment that
encourages HIV related prevention, care and support activities and to reduce stigma

and discrimination at individual, community and institutional levels.
Keeping mental illness out from the Disability Law

1869. DR. SANJAY SINH: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether Government proposes to keep out mental illness from the ambit of

long delayed law planned on disabilities;
(b) if so, the details thercof and reasons therefor;

(¢) whether Government is aware that mental illness all over the world is

considered as disability; and
(d) if so, what is Government's reaction in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SHRIPAD YESSO NAIK): (a) to (d) As per information furnished by
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the Ministry of Social Justice & Empowerment (Department of Empowerment of Persons
with Disabilitics), Mental Illness is included as a disability in the Persons with Disabilitics
(Equal Opportunities, Protection of Rights and Full Participation) Act, 1995. In the
Rights of Persons with Disabilities Bill, 2014 introduced by the Government in Rajya
Sabha on 07.02.2014, Mental Illness is also included as a specified disability.

Organ donation drive of NOTTO

1870. SHRI SALIM ANSARI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether National Organ and Tissue Transplant Organisation (NOTTO) have
launched a nationwide registration of human organs like liver, kidney, heart and other

tissues;
(b) if so, response to the registration drive by NOTTO;

(¢) whether against a requirement of 1-2 lakh kidney, only 5,000 transplants are
done annually in India; and

(d) if so, reasons for such a small number of transplants?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SHRIPAD YESSO NAIK): (a) Government has launched an awareness
campaign to increase awareness regarding donation of human organs such as liver,

kidney, heart and tissues in the event of brain stem death.

(b) So far, around 42,570 pledges for donation of organs and tissues have been
received by NOTTO.

(¢) As against the annual assessed requirement of 1.8 lakh kidneys for transplant,

around 6000 kidney transplants are undertaken annually in India.

(d) As compared with the demand, the supply of organs including kidney is
much lower and hence the lesser number of transplants.

Misuse of funds of VHSNC

1871. SHRI SANJIV KUMAR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that the Eight Common Review Mission has reported
persistent and widespread misuse of untied funds of Village Health Sanitation and
Nutrition Committees, (VHSNCSs);



